
03.01.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 5     
(DIVISION BENCH-IV)
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL     

AT 2.15 PM

1. CRL.A. 54/2004 R.S.DAHIYA D.C.MATHUR, D.K.MATHUR
   VS STATE ( THROUGH NCT OF DELHI) AASHAA TIWARI

2. CRL.A  81/2004 SHER SINGH DAYAN KRISHNAN,LOVEKESH
VS GOVT. OF NCT OF DELHI AASHAA TIWARI

3. CRL.A. 198/2004 ANIL KUMAR R.N.MITTAL, SUMAN RANI
VS STATE AASHAA TIWARI

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM

1. RFA NO. 1064/2017 DAYANAND RAJAN & ANR PRAVEEN KUMAR SINGH
   CM  NO. 47059-60/17 VS RAM LAL KHATTAR APPELLANT NO.2 IN PERSON

2. RFA NO. 1065/2017 DAYANAND RAJAN & ANR PRAVEEN KUMAR SINGH
   CM  NO. 47073-74/2017 VS RAM LAL KHATTAR APPELLANT NO.2 IN PERSON

3. RFA NO. 1069/2017 VIJAY PAL SINGH L.C.RAJPUT,S.K.VERMA
VS USMAN GANI ANSARI



03.01.2018 J-2 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO.29     
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A 559/2016 SUNDER JAVED HASHMI 
VS. STATE (GOVT OF NCT ASHOK KR. GARG
OF DELHI)

2. CRL.A 411/2017 ABDUL SHIV CHOPRA, MAYANK MISHRA
VS. THE STATE (NCT OF AMIT GUPTA,APP
DELHI)

3. CRL.A 564/2017 MEHTAB JIVESH TIWARI
VS. STATE MEENKASHI CHAUHAN,APP

     

 COURT NO.30
      HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 PM

1. FAO 462/2017 BALA RANI BRIJESH K. GUPTA
   CM NO. 42730/17 VS  M/S MGF DEVELOPMENT LTD AKHIL SACHAR,YUDHISTER SINGH

& ORS. VIBHA MAHAJAN SETH, PUNEET GARG
GAUTAM NARAYAN,R.A.IYER
VIKRAM PURI

      COURT NO.31  
      HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M.

1.W.P.(C)5598/2016 MANU KUMARAN & ANR
  CM NO. 23267/2016 VS CENTRAL BOARD OF FILM CERTIFICATION       

& ANR



03.01.2018 J-3 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1.W.P.(C) 7493/2016 & CM 30823/2016

EMAMI POWER LIMITED ..... Petitioner

Versus
NTPC LIMITED & ANR. ..... Respondents

AND

2. W.P.(C) 9511/2016 & CM 38042/2016

ORIENTAL SALES AGENCIES (INDIA) 
PRIVATE LIMITED ..... Petitioner

Versus
       N T P C LIMITED AND ANR ..... Respondents

Advocates who appeared in these cases:
For the Petitioners : Mr. Parag P. Tripathi, Sr. Advocate with

  Mr. Abhimanyu Bhandari, Advocate, 
  Mr. Cheitanya Madan, Ms. Mishika Bajpai,  
  Advocates.
  Mr. Arjun Pant, Ms. Gauri Rishi, Advocates.

For the Respondents : Ms. Pinky Anand, ASG, Mr. Puneet Taneja,
   Ms. Somya Rathore, Advocates.

  Mr. Satish Aggarwala, Advocate.

AND
3. W.P.(C) 10654/2015

NAIMA KHATOON & ORS ..... Petitioners

Versus

GOVERNMENT OF INDIA & ORS ..... Respondents



03.01.2018 J-4 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

Advocates who appeared in this case:
For the Petitioners : Mr. Rajat Aneja and Ms. Chandrika Gupta.
For the Respondents : Mr. Abhay Prakash Sahay, CGSC with 

Mr. Santosh Kumar Pandey.
Mr. Manish Mohan, CGSC with Ms. Manisha Saroha, Advocate. 
Mr N. Pandey, Advocate for R-2.

AND

4. WP(C) 2501/2010 & CM 4990/2010

RASHEED AHMED ..... Petitioner
Through: Mr M. Rais Farooqui, Advocate. 

versus
UOI AND ORS ..... Respondents

Through:
            AND

5. W.P.(C) 2517/2011

KAUSAR IRAM ..... Petitioner

Versus
GOVERNMENT OF INDIA & ORS ..... Respondents

Advocates who appeared in this case:
For the Petitioner : Mr Rajat Aneja with Ms. Chandrika Gupta and Ms Vandna Aneja.
For the Respondents : Ms Ritu Kumari Advocate for Mr Naushad Ahmed Khan, ASC for R-3.

Mr Arun Bhardwaj, CGSC for UOI.

AND
6. W.P.(C) 2518/2011 & CM 8106/2015

RASHIDA KHATOON & ORS ..... Petitioners

Versus
GOVERMENT OF INDIA & ORS ..... Respondents

Advocates who appeared in this case:
For the Petitioner : Mr Rajat Aneja with Ms. Chandrika Gupta and Ms Vandna Aneja
For the Respondents : Mr Anil Soni, CGSC for UOI.

AND



03.01.2018 J-5 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

7. W.P.(C) 11143/2016 & CM 43565/2016
KAUSAR IRAM ..... Petitioner

Through: Mr Rajat Aneja and Ms Chandrika Gupta, Advocates.

versus

UNION OF INDIA & ORS. ..... Respondents
Through: Mr Sarat Chandra, Advocate for UOI.

Mr Anuj Aggarwal, ASC with Ms Deboshree Mukherjee, Advocate for R-2 & 3.

WITH
8. W.P.(C) 11159/2016 & CM 43648/2016, 31789/2017, 

11286/2017, 11287/2017

MOHD. IQBAL ..... Petitioner

Through: Mr Rajat Aneja and Ms Chandrika Gupta, Advocate.

versus

UNION OF INDI9A & ORS ..... Respondents

Through: Mr Gaurang Kanth, CGSC for UOI.

AND

9. W.P.(C) 7553/2016 & Cm 31105/2016, 31790/2017

NAIMA KHATOON & ORS. ..... Petitioners

Through: Mr Rajat Aneja, Ms Chandrika Gupta and Ms Vandna Aneja, Advocates.

versus

UNION OF INDIA & ORS. ..... Respondents
Through: Mr Manish Mohan, CGSC with 

Ms Manisha Saroha, Advocate.
AND

10. W.P. (C) 2029/2016 & CM 8748/2016, 21328/2016, \
Crl. 5911/2017, Crl. M.A. 6253/2017

MAHESHWARI MANDAL (DELHI) ..... Petitioner
versus

THE STATE OF DELHI & ORS ..... Respondents



03.01.2018 J-6 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

Advocates who appeared in this case:
For the Petitioner :  Mr Abhinav Vasisht, Senior Advocate with 

   Mr Virendra Mehta, Mr Divyakant Lahoti, 
   Ms Priya Singh, Ms Amrita Grover, 
   Mr Parikshit Ahuja, Mr Mukul Gupta,
   Advocates.

For the Respondent :    Mr Satyakam, ASC for GNCTD for R1 
   and R2.
   Mr Arpit Bhatia, Advocate for R3.
   Mr Kamlesh Kumar, UDC, Mr D.M. 
   Officer/Registrar, Distt. North West, 

         Kanjhawala, Delhi.   

COURT NO.9  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.15 P.M.

1.CRL.M.C.4652/2017 ASHISH SINGH PETITIONER IN PERSON
VS.SMT.PUSHPA SINGH & ORS.

2.BAIL APPLN.1273/2017 RAJESH GARG SATISH TAMTA,RAJESH KR.MITTAL
VS.THE STATE & ANR. ANITA ABHRAHAM,PRATIBHA WITH

RESPONDENT NO.2/AR SUNEELA SANGWAN
IN PERSON.

3.BAIL APPLN.2339/2017 VISHAL VASHISHT AMIT SHARMA,ADITYA BHARDWAJ
VS.STATE KUNAL SHARMA,AMIT AHLAWAT

ANUPAM S.SHARMA,PANKAJ GUPTA,
PRAKASH AIRAN,PRACHEE SATIJA

4.BAIL APPLN.2522/2017 HARISH VASHISHT AMIT SHARMA,KUNAL SHARMA
VS.THE STATE GOVT.OF NCT ANITA ABRAHAM
OF DELHI

    HIGH COURT OF DELHI                            
    02nd JANUARY,2018                              REGISTRAR (LISTING)



03.01.2018                           FOR PRONOUNCEMENT OF JUDGMENT(ORIGINAL JURISDICTION)

COURT NO. 29
HON'BLE MS. JUSTICE MUKTA GUPTA

1.  I.A. 1950/2017            IMPRESARIO ENTERTAINMENT &   CHANDER M.LALL, SHIKHA SACHDEVA    
    I.A. 3139/2017            HOSPITALITY PVT. LTD.        PRABHAT KALIA, RUPIN BAHL, HEMANT 
    In CS(COMM) 111/2017      Vs. S & D HOSPITALITY        DASWANI, MONIKA MAHALAWAT 

*********

                    COURT NO.  31
                    HON'BLE MR. JUSTICE SANJEEV SACHDEVA

    AT 10.30 A.M.

1.  CS(OS) 4/2011             M/S CASTROL LIMITED & ANR    SUSHANT SINGH & MANAV        
                              Vs. IQBAL SINGH CHAWLA & ANR KUMAR,DIVYA KUMAR            
   
2.  I.A. 4708/2011            M/S THREE-N-PRODUCTS PVT LTD CHADHA AND CHADHA,MANU T     
    I.A. 10589/2011           Vs. M/S KAIRALI EXPORTS AND  RAMACHANDRAN,CHADHA &        
    In CS(OS) 709/2011        ANR                          CHADHA,POONAM ATEY           
   
3.  CS(OS) 767/2011           MANJIT CHAWLA  & ANR         GURINDER PAL SINGH,LAJWINDER 
                              Vs. SAPNA ALIAS VASUNDHRA &  SINGH,LAJWINDER,SUNIL KUMAR  
                              ORS                                                       
   
4.  CS(OS) 970/2011           JYOTI PURI                   KULDIP SINGH                 
                              Vs. PAWAN GANDHI & ORS                                    
   
5.  CS(OS) 1097/2011          GAMESH MATHUR & OTHERS       ANAND YADAV,SATYENDER,MANISH 
                              Vs. PREM ALIAS PREMVATI &    PATHAK                       
                              OTHERS                                                    
   
6.  I.A. 8588/2016            M.L. GUPTA                   VIVEK KISHORE,UCOL,SAMEER    
    In CS(OS) 2442/2011       Vs. M/S AERENS GOLD SOUK     VASHISHT,THAKUR SUMIT        
                              INTERNATIONAL LIMITED AND                                 
                              OTHERS                                                    

********

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA
 
     AT 10.30 A.M.

9.  ARB.P. 482/2017           JPC INFRASTRUCTURE AND       CHANDAN  KUMAR, KANIKA          
                              CONSTRUCTION PVT. LTD.       HOODA, MILANKA CHAUDHARY,           
                              Vs. ALSTOM SYSTEMS INDIA     ABHILASHA SINGH, ATUL SHARMA 
                              PVT. LTD.                                                 

********
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